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Bomb blast in a. bus at Panipat 

SHRI V. NARAYANASAMY (Pon-
dicherry): Mr. Vice-Chairman, Sir, I 
would like to raise the issue of a 
gruesome incident that happened in 
Panipat killing more than 12 persons and 
injuring about 34 when a powerful bomb 
exploded in a bus at Panipat bus stand. 

Mr. Vice-Chairman, Sir, this is nothing 
but a terrorist activity. It was decided by 
the Governments, especially by the 
Punjab and Haryana Governments, that 
they will keep policemen in the buses so 
that they 

can check the passengers and tneir 
luggage when they board buses. Sir, I was 
told that in this bus heavy luggage was 
there, which had not been checked up and 
it was from this luggage that a powerful 
bomb, which tad a time device in ft, 
exploded and the bus was completely 
blown up and the passengers travelling in 
the bus were also thrown out. Actually, 
Sir, it is only due to the lack of security 
by the administration that this 
incident'took place and the Central 
Government is also responsible for it. 

Sir, it is a known fact that in Punjab 
and Haryana the terrorist activity is going 
on, the buses are stopped by. the 
terrorists and the passengers are being 
massacared. In such a situation, the 
callous attitude on the part of the 
administration, is not being vigilant and 
posting armed guards in buses for the 
safety of the passengers   is  not   
understood. 

Sir, the eye-witness accounts reveal 
that there were blood-stained bodies and 
other luggage including that of fruits and 
vegetables. The impact of the bomb blast 
was so severe that the people became 
panicky at the bus stop and they started 
running in all directions. Fortunately for 
them, nearby there was a hospital and 
with the help of the local people, the in-
jured persons were taken to the hospital 
and their lives were saved. Two of the 
passengers travelling in the bus have 
given a statement that the bomb blast 
took place within three minutes of the bus 
coming to a halt, for a brief stopover, at 
the Panipat bus. -stand and that the 
persons were just flung out of the bus. 

I would request the hon. Home 
Minister who is sitting here... (Time-Well 
rings) to take care of the passengers who 
travel in buses in the terrorist-affected 
areas, particularly in Haryana, Himachal 
Pradesh, Kashmir and Punjab. The 
passenge'rs should be given full 
protection. Not only the State 
Government is responsible for it. The 
Central Government is also responsible 
for it. In this connection, 
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I would like to know from the hon. Home 
Minister, why the police security which was 
provided in the inter-State buses... 

THE VICE-CHAIRMAN (DR. G. 
VIJAYA MOHAN REDDY); Mr. 
Narayanasamy, you are making a Special 
Mention. You have made your point. 
Anyway, carry on. 

SHRI V. NARAYANASAMY: I am 
asking the Home Minister. 

THE VICE-CHAIRMAN (DR. G. 
VIJAYA MOHAN REDDY): How will he be 
in a position... 

SHRI V. NARAYANASAMY; He will 
give a reply through a letter. 

THE VICE-CHAIRMAN (DR, G. 
VIJAYA MOHAN REDDY); AH right. 

SHRl V. NARAYANASAMY: Sir, the 
point I am making is this. This was an inter-
State bus. It was a Delhi-bound bus. The 
Delhi Administration is under the control of 
the Home Ministry. Therefore, I am raising 
the issue. Why was the security which was 
provided in the buses plying on inter-State 
routes withdrawn? Why were the passengers 
not checked? Sir, it was only because of the 
callous attitude of the administration that this 
incident has taken place, this gruesome 
incident has taken place. 

Then, the relief which has. been given to 
the victims' relative is very meagre. I am very 
particular on this point. Rs. 20, 000 has been -
given by the State Government. I would re-
quest the Home Minister to increase the 
compensation amount to the families of the 
deceased and to the injured persons. Further, 
the Home Minister should immediately see 
that full security is provided in the buses 
plying on iter-State routes, in Haryana, Delhi. 
Punjab and other terrorist affected areas. 

Alleged tapping of telephones of 
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